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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
EXECUTION APPLICATION NO.01/2018(WZ)

IN
ORIGINAL APPLICATION NO.08/2015(WZ)

Sujal Sahakari Gruha

Rachana Sanstha Maryadit .... Applicant
Versus
The Commissioner, PMC & Ors. .... Respondents

Sl !

; ’u_q
I, Kartikeya Langote, aged about 52, Occupation — Service,
the Sub-Regional Officer of the Maharashtra Pollution Control
Board at Pune-I having my office address at 2" Floor, Jog Centre,
Wakdewadi, Pune — 411003, do hereby state on solemn affirmation

as under : —

(1) I am filing this additional affidavit in reply in compliance of
the order dated 04/03/2023 passed by this Hon’ble National
Green Tribunal.

(2) I say and submit that in compliance order dated 10/10/2023
the Respondent MPC Board has e filed Additional Affidavit
in Reply on 28/02/2024 on issuance of the Public Notice in
the leading Newspapers ‘Times of India’ & ‘Indian Express’

datted 26/02/2024 in English and in ‘Maharashtra Times’,
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‘Loksatta’, ‘Lokmat’ & ‘Sakal’ in Vernacular language on
28/2/2024 in the State of Maharashtra.

I say and submit in compliance of order dated 04/03/2024, the
Executive Engineer Building Permission Department, Zone
No. 6 Pune Municipal Corporation has submitted list of 1!8 .
Nos. Marriage Halls in the jurisdiction of PMC vﬁz .
12/03/2024. A copy of the Letter received from P

Municipal Corporation dated 11/03/2024 is annexed a \‘.;}
Annexure L.

I say and submit accordingly Respondent MPCB has issued
Proposed Directions u/s 33A of the Water (Prevention and
Control of Pollution) Act, 1974 and u/s 31 A of Air
(Prevention and Control of Pollution) Act, 1981 dated
28/03/2024 to 181 Nos. Marriage Halls as per list prbvided by
PMC, for carrying out activities without obtaining consent
from the Respondent-Board and not providing édequ_ate.
pollution control devices. A sample copy of the Proposed
Directions issued to the Marriage Halls dated 28/03/2024 are
annexed as Annexure I
I say and submit that thereafter, on the basis of office record,
the Respondent MPCB has issued Proposed Directions to 91
Nos. dated 25/04/2024. A sample copy of Proposed
Directions issued to the Marriage Halls dated 25/04/2024 is
annexed as an Annexure IIL
I say and submit that;’l{espondent MPCB On the basis of list
provided by Respondent No -1-PMC and based on the office
record, Respondent, Boad has taken action against total 272
Nos of Marrlage Halls The further process of survey and visit

isin pI’OCGSS
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I'say submit that During Visit the officials of MPCB has guide
and made awareness to them about the Consent Regime and
informed them to make application for the same. Some of
Marriage Halls enquired about procedure for applying of the
Consent by visiting Office of MPCB. F urthermore,
Respondent MPCB has decided to conduct meeting with the
Associations of Marriage Halls within Pune Municipal
Corporation Limits/Jurisdiction for giving awareness to
obtain Consent from MPC Board.

Hence this Affidavit.

X0
Solemnly affirmed on this . 3 Q.. day of April, 2024 at
Pune.

I know the affiant For and on behalf of Mabharashtra
Pollution Contro] Board i.e.
Respondent No. 2,

e
ADVOCATE (Kartikeya Langote)

Sub-Regional Officer,
MPCB Pune-I
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Annexure |l

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

Phone No. 9423632901/9422742901 — Jog Centre, 3 Floor,
Fax No.  020-25811701 “MARARATITRA Wakdewadi,
e-mail :  ropune@mpcb.gov.in —_— Old-Pune Mumbai Road,
visit us : www.mpcb.gov.in ‘g‘.’ Pune- 411003
"Your Service is our Duty”
MPCB/ROP/Proposed Directions/2400328-F TS-0151 Date: 28/03/2024
To,
List enclosed

Sub: Proposed Directions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974 and under section 31A of Air (Prevention & Control of
Pollution) Act, 1981.

Ref: 1) The Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at
Individual Establishments and the Area/ Cluster of Restaurants/ Hotels/
Motels/Banquets etc in Hon'ble NGT 0O.A.No. 400/2017 titled as
Westend Green Farms Society Vs Union of India.

2) The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021regarding the Guidelines for
control of pollution in restaurants/hotels/motels/banquets etc along with
consent management system.

3) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. Newspaper Dainik Loksatta Dtd. 29/07/2017 regarding all
units necessary follow environmental norms to obtain consent to operate
from MPCB.

4) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. News Papers (a) The Indian Express, Maharashtra
Times, Times of India on 27/02/2024 regarding all units necessary to

provide facilities for control of air, water, noise pollution and solid waste
management and follow environmental mechanism/guidelines framed
by CPCB.

5) Office Note submitted by the Sub Regional Officer, MPCB, Pune-| to
initiate legal action against the unconsented establishment /units /lawns
/marriage halls/clubs, etc.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to
Operate from the Maharashtra Pollution Control Board under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of Poliution)
Act, 1981 & Authorization under the provisions of the Hazardous and Other Wastes (Management
and Trans-boundary Movement) Rules, 2016. It is also obligatory on your part to provide adequate
pollution control devices.

AND WHEREAS, the Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at Individual Establishments and the
Area/ Cluster of Restaurants/ Hotels/ Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled
as Westend Green Farms Society Vs Union of India.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021 regarding the guidelines for control of pollution in
restaurants/hotels/motels/banquets etc along with consent management system.
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AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Dainik Loksatta dtd 29/07/2017 regarding compliance of the order passed by Hon’ble NGT vide
order dtd 03/07/2017 that all the Marriage Halls/Lawns are directions to apply for consent under
the provisions of the Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention &
Control of Pollution) Act, 1981.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Daily News Papers/Print Media i.e. (a) The Indian Express, Maharashtra Times, Times of India on
27/02/2024 regarding all Establishments and Marriage Halls/Lawns/Club Houses and the area
[cluster of Restaurants/Hotels/Motels/Banquets shall provide the facilities for control of air, water,
noise pollution and solid waste management and also obtain the Consent to Establish/Operate
under the Air and Water Acts Provision and comply with the environmental mechanism / guidelines
framed by CPCB.

AND WHEREAS it has been observed / noted that, you are operating your establishment
/carryout activities without obtaining consent from the Maharashtra Pollution Control Board and
failed to provide adequate air, water, noise pollution control devices/systems with the solid waste
management as per the Mechanism/ Guidelines framed by the Central Pollution Control Board
thereby discharging untreated effluent and air emissions into the environment thereby may causing
water and air pollution to the surrounding area.

NOW THEREFORE, in view of the above non-compliance, you are hereby directed to show
cause as to:

a) Why your establishment / commercial activities shall not be closed down forthwith?
b) Why the competent authorities shall not be directed to disconnect water / electricity supply
to your establishment/units?

You are hereby given an opportunity to respond within 07 days from issuance of these
directions, failing which, Maharashtra Pollution Control Board will initiate legal action against your
establishment/ unit without giving any further notice in accordance with the provisions of the Water
(prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981,
which please note.

For and on behalf of
Maharashtra Pollution Control Board

(Ravindra Andhale)
Regional Officer, MPCB, Pune

Copy submitted for information to:
- Hon’ble The Member Secretary, MPCB, Mumbai

Copy f.w.cs.to :
1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai.

Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-l :- He is directed to serve the
directions to the addressee and take follow up and ensure the compliance of the aforesaid
directions within time.
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Sr.No Name & Address
1 M/s. Anand Garden, S.No. 48, Tingrenagar, Dhanori, Tal- Haveli, Dist-
Pune.
2 M/s.Tirupati Hall,S.No. 36 Dhanori Tal- Haveli, Dist- Pune.
3 M/s .Arshiwad Hall,Dhanori S.No. 36 Tingrenagar
Tal- Haveli, Dist- Pune.
4 M/s.Dr. Baba Saheb Amdekar Cultural Building S.No. 19, Dhanori, Tal-
Haveli, Dist- Pune.
5 M/s.Gagan Giri Mangal Karyalaya
S.No. 52, Dhanori, Tal- Haveli, Dist- Pune.
6 M/s.Kamal Lawns
S.No. 19, Dhanori, Tal- Haveli, Dist- Pune.
7 M/s. Vitthalalnjal Mangal Karyalaya
Kalyaninagar Road, Vidyankur School,
Vrundavan Nagar, Sainikwadi, Vadgaonsheri, Tal- Haveli, Dist- Pune.
8 M/s.Dvarka Garden And Mangal Karyalaya
Aaga Nagar, Vadgaonsheri, Tal- Haveli, Dist- Pune.
9 M/s. Ramchandra Mangal Karyalaya
HWSC+7 MG 2, Somnath Nagar, Vadgaonsheri,Tal-Haveli, Dist-Pune.
10 M/s.Veershav Lingayat Bhavan
GWXG+ 12, Vadeshwar Nagar, Mahadev Nagar, Vadgaonsheri,
11 M/s. Prabhushree Garden Mangal Karyalaya
Old Mundhwa Road, Boratewasti, Kadam Nagar, Kharadi,Tal- Haveli,
Dist- Pune.
12 M/s. Myfield Estate
Myfield Road, Myo Palazl Society
Tulja Bhawani Nagar Kharadi Pune.
13 M/s. Corianthan Club
Corianthan Club Internal Road,
Nyati County.
14 M/s. Vighnaharta Garden
S.No.61, Jadhav Mala, Mahamadwadi
Road,Dr. Opposite Dada Gujar High School Near Alaska, Pune.
15 M/s. Jarande Lawns
Sr.No. 48, Haven Park Road, Jarande
Nagar, Mahamadwadi.
16 M/s. Salve Garden Mangal Karyalaya
Sr.No. 64, Kondhwa Budruk , Pune.
17 M/s. Shivparvati Garden Mangal Karyalaya
Sr.No. 49, Kondhwa Budruk, Pune.
18 M/s. Silver Stall Hall
Sr.No. 41, Kondhwa Budruk, Pune.
19 M/s.Tejas Halil
Sr.No. 50, Kondhwa Khurd,Pune.
20 M/s.Manager City

Sr.No. 37 Part Parge Nagar, Kondhwa Khurd, Pune.
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21 M/s.Manager Omkar Garden Mangal Karyalaya Sr.No. 38/1 A Parage
Nagar, Kondhwa Khurd Pune.
22 M/s.Manager Welcome Karyalaya
Sr.No. 8A, Kondhwa Khurd Pune.
23 M/s.Manager A.S.K. Hall
Sr.No. 51 Nawajeesh Park, Kondhwa Khurd, Pune.
24 M/s.Manager Bismila Khan Memorial Hall
Sr.No. 62 Saibaba Nagar,
Kondhwa Khurd, Pune.
25 M/s.Suhasani Mangal Karyalaya
Sr.No. 58, Vadgaon Budruk,Pune.
26 M/s. Pushpak Mangal Karyalaya
Sr.No. 39, Vadgaon Budruk,Manikbagh
Pune.
27 M/s. Parinay Mangal Karyalaya, Sr.No. 33, Vadgaon Budruk,Kudale
Bagh
28 M/s. Apexo Hall
Sr.No. 59, Vadgaon Budruk, Pune
29 M/s. Dattakrishnai Mangal Karyalaya
Sr.No. 14, Vadgaon Budruk, Pune.
30 M/s. Muktai Garden Karyalaya
Sitai Nagar, Dhayari. Pune.
31 M/s. Savitri Mangal Karyalaya
Sr.No. 154, D.S.K. Vishwa Road,
Dhayari, Pune.
32 M/s. Shivparvati Garden Mangal Karyalaya Shop No. 50/15,
Gokulnagar, Narhe , Road
33 M/s. Dharieshwar Mangal Karyalaya
Dhayari Phata Sr.No. 68/3 Vadgaon Budruk, Pune.
34 M/s. Savitri Mangal Karyalaya
Sr.No. 115, Dhayari Pune.
35 M/s. Santosh Hall
Sr.No. 28 (Pa), 29 (Pa) Hingane Khurd,Pune.
36 M/s. Manohar Garden Mangal Karyalaya
Rayakara Mala, Dhayari Pune.
37 M/s. Ganesh Mangal Karyalaya
Nanded Phata, Dhayari Pune.
38 M/s. Lakshmi Mangal Karyalaya
Barangani Mala, Dhayari ,Pune.
39 M/s. Durvakur Mangal Karyalaya
Sr.No. 31 Dhankawadi, Pune-411043
40 M/s. Shiv Chhatrapati Mangal Karyalaya

Sr.No.40/2 Dhankawadi, Pune-411043
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41

M/s. Siddheshwar Mangal Karyalaya
Sr.No. 72, Old Dattanagar Road,
Jain Temple Katraj, Pune-411046.

42

M/s. Gandharva Mangal Karyalaya
Sr.No. 56, Pune Satara Road, Katraj Pune-4110046.

43

M/s. Mauli Mangal Karyalaya
Sr.No. 22 Katraj Kondhwa Road,
Katraj Pune-4110046.

44

M/s.Shehnai Hall
Sr.No. 70, Santosh Nagar
Katraj Pune-411046.

45

M/s. Anand Darbar
Sr.No. 72 Old Dattanagar Road, Jain Temple, Katraj, Pune-411046

46

M/s. Trimurti Garden
Sr.No. 35 Trimurti Garden, Ambegaon, Pune.

47

M/s. Radhakrishna Garden
Sr.No. 39, Ambegaon,Pune.

48

M/s. Aroha Garden
Sr.No. 35, Ambegaon,Pune.

49

M/s. Aishwarya Banquet Hall
Sr.No. 12, Ambegaon Budruk,
Pune.

50

M/s. Kundan Garden Mangal Karyalaya
Sr.No. 2 Warje, Pune.

51

M/s. Mauli Garden Mangal Karyalaya
Sr.No. 274 Baner, Pune.

52

M/s. Bantara Bhavan
Sr.No. 104 Baner, Pune.

53

M/s. Maratha Mitra Mandala
Sr.No. 14 Bawdhan Khurd,Pune.

54

M/s. Ramachandra Palace
Sr.No. 4 Baner, Pune.

55

M/s. Avismara Badet Hall
Sr.No. 116, Warje,Pune.

56

M/s. Arshiwad Hall
Ingle Corner, N.D.A.Road, Shivane Pune.

57

M/s. Anand Mangal Karyalaya
Agriculture Produce Market Committee Shivane Near Uttamnagar
Police Station, Shivane, Pune.

58

M/s. Rohi Villa Palace
Sr.No. 26 Lane No. 7 Ashok Chakra Society, Koregaon Park, Pune-01

59

M/s. Tango- Blue Diamond
11 Koregaon Park Road, Bund garden
Koregaon Park, Pune-01.

60

M/s. Emerald Hall, 15/A, Koregaon Park Road, Bund Garden Koregaon
Park, Pune-01.




497

61 M/s.The Central Park, Bund garden, Near Inox Multiplex,Pune.

62 M/s.Dutch Palace,Bundgarden, Koregaon Park,Pune-01.

63 M/s.6 Queen’s Garden,Abhimanya Road, Camp Pune-01.

64 M/s.The Residency Club, Sr.No.3 GEN AK, Vidya Marg,Camp Pune-01.

65 M/s. Rajayoga Banquet Hall, 11 B, Mumbai-Pune Road, Spurti Society,
Wakdewadi, Shivajinagar, Pune.

66 M/s. Shruti Hall Shivajinagar, Pune.

67 M/s. Ram Raman Mangal Karyalaya 1578/B, Wakdewadi Shivajinagar,
Pune.

68 M/s. Shangrila Garden,Bundgarden Road, Sangamwadi,Pune

69 M/s.Noura- Al-Bassam Hall,Bundgarden Road,Sangamwadi, Pune.

70 M/s.Shaheen Hall, Tadiwala Road, Lumbini Nagar,Sangamwadi, Pune.

71 M/s.Ram Society Mangal Karyalaya,Ram Society, Yerwada,Pune-06.

72 M/s.K.K. Mangal Karyalaya, Airport Road, Shramik Vasahat,
Tingrenagar, Pune-06

73 M/s.Deccan College Mangal Karyalaya,Deccan College Road, Yerwada,
Pune.

74 M/s. Mother Teresa Mangal Karyalaya,Gunjan Chowk, Yerwada,
Pune.

75 M/s. Kasturba Mangal Karyalaya,Kasturba Housing Society
\/ishrantwadi Prine

76 M/s. Rajayoga Mangal Karyalaya,Bibwewadi Sr.No. 655 Kondhwa Road,
Pune.

77 M/s. Shriji Banquet Hall,Bibwewadi Sr.No. 655, of Plot No.1/2+2/2
Kondhwa Road, Pune.

78 M/s. Goyal Garden,Bibwewadi Sr.No. 621 Opposite
Aaimata Temple Pune.

79 M/s. Svayanvara Mangal Karyalaya,695/3, Pune Satara Road,
Adinath Society, Pune.

80 M/s. Saubhagya Mangal Karyalaya
Sr.No.573, Swami Vivekananda Road Sahyadri Near Hospital Pune 37.

81 M/s. Pushpa Mangal Karyalaya,Vasant Bagh, Satara Road,
Maharshi Nagar, Pune.

82 M/s.Vardhaman Sanskritik Bhavan, Sr.No. 651, Bibwewadi, Pune.

83 M/s.Bakul Hall,Sr.No. 624, Near Vidayaniketan School
Bakul Nagar Pune-37.

84 M/s.Yash Lawns,Sr.No. 573 Bibwewadi, Pune.

85 M/s. Najusari Mangal Karyalaya,Sr.No.627, Bibwewadi, Pune.

86 M/s. Suhag Mangal Karyalaya

Near Bibwewadi Post office, Bibwewadi, Road, Bibwewadi, Pune.
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87 M/s. Hotel Ajinkya,Sr.No. 47, Pune.
88 M/s. Surabhi Mangal Karyalaya,Sr.No.47/2, Pune.
89 M/s. Parvati Hall,Sr.No0.47/3, Pune.
90 M/s. Mitra Mandal Hall,Secretary Chairman, Plot N0.484, Pune.
91 M/s. Mahalakshmi Mangal Karyalaya,Plot No. 508/2, Pune.
92 M/s. Superman Mangal Karyalaya,Sr.No. 50+52+53 a+49 a, Plot No. 62,
Pune.
93 M/s.Usha Palace ,Sr.No. 13, Dhankawadi, Pune-411043.
94 M/s.Weaver Hall,Sr.No. 11 Dhankawadi,Pune-411043.
95 M/s.Jambhulkar Garden
Sr.No.6/9 Kumar Kunj Co-operative Housing Society Pune.
96 M/s.Kedari Garden
Sr.No. 14/1, Parmar Nagar, Wanwadi.Pune
97 M/s.Kanyadan
Sr.No.163A/1A/20A/1, Hadapsar, Pune.
98 M/s.Lakshmi Lawns
Sr.No. 133, Hadapsar,Pune.
99 M/s.Central Park,Saswad Sugar, Plot No. 592 Shivajinagar
Jungli Maharaj Road, Pune.
100  [M/s.Ramramn Mangal Karyalaya,Sr.No. 1578/9, Shivajinagar
Pune.
101 M/s.Go la Apate, Vasant G. Apate,Sr.No. 1244/45, Plot No. 601, 602
Shivajinagar, Pune.
102 M/s.Vivekananda Hall ,Sr.No. 1207/K, Pune.
103 |M/s.Shurti Mangal Karyalaya
Sr.No. 1236, Shivajinagar, Apate Road,
Pune.
104  |M/s.Indraprastha Angal
Sr.No. 106, Shivajinagar ,Pune
105  |M/s.Swapnashilp Hall
Sr.No. 1234, Shivajinagar, Pune.
106  [M/s.Shubhtej Garden
Sr.No. 116, Pasana,Pune.
107  [M/s.Govind Mangal Karyalaya
Sr.No. 17, Pasana Pune.
108  |M/s.Pratijna Hall
Samarth Path, Karvenagar, Pune-52.
109 M/s.Majeta
Rajarampool D.P. Road, Karvenagar,Pune.
110 |M/s.Kakade Palace

Mavale Ali, Karvenagar,Pune.
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111 |M/s.Mahalakshmi Lawns
Rajarampool, Chandalok Garden,
Karvenagar, Pune.

112 |M/s.Vedant Mangal Karyalaya
Karvenagar, Pune.

113 M/s.Pandit Farm/Lawns
36 m. D.P. Road, Karvenagar
Pune-52.

114 |M/s.Narayani Lawns
36 m. D.P. Road, Karvenagar
Pune-52.

115 M/s.Harvest Lawns
36 m. D.P. Road, Karvenagar
Pune-52.

116 M/s.Dudhane Lawns
36 m. D.P. Road, Karvenagar
Pune-52.

117 |M/s.Keshavbagh
36 m. D.P. Road, Karvenagar
Pune-52.

118 M/s.Kakade Palace Mangal Karyalaya
Sr.No. 16 pai, out of 18, Karvenagar,
Pune-52.

119 M/s.Golden Leaf
36 M, D.P. Road, Karvenagar,
Pune-52.

120 M/s.Srishti Garden
Sr.No. 7, D.P. Road, Mahatrepool,
Erandwane, Pune.

121 M/s.Krishna Sundar Lawns
Sr.No. 7, D.P. Road, Mahatrepool,
Erandwane, Pune.

122 M/s.Siddhi Garden
Sr.No. 7/2/4, D.P. Road, Mahatrepool,
Erandwane, Pune.

123 |M/s.Siddhi Banquet Hall
Sr.No. 7/2/4, D.P. Road, Mahatrepool,
Erandwane, Pune.

124 M/s. Gharkul Lawns

Sr.No. 7/2/4, D.P. Road, Mahatrepool,
Erandwane, Pune.

125 M/s. Subharambha
D.P. Road, Mahatrepool, Erandwane, Pune.

126 |M/s. Manohar Mangal Karyalaya
Mehendale Garage, Gulvani Maharj Path,Erandwane, Pune.

127  |M/s. Harshal Garden
153, Karve Road, Erandwane, Pune.
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145

M/s.Swami Kurpa Hall
Mrityajeshwar Mandri, Karve Road
Kothrud, Pune.

146

M/s.Ashish Garden
Ashish Garden Chowk, Gadve
Colony, Kothrud Pune-38

147

M/s.Moreshwar Auditorium
17/B/3 behind Sangampress
Kothrud Pune.

148

M/s.Siddharth Hall
Sangampress, Kothrud,Pune.

149

M/s. Shri. Porwal Progressive Trust Sanchalit Porwal Bhavan,
21, Mangalvar Peth,
Pune-411 011.

150

M/s. Dakkhan Momin Jamatkhana
101, Ganesh Peth,Pune.

151

M/s. Sant Gadage Maharaj,
Final Plot No. 1, Somvar Peth,
Pune.

152

M/s. Mote Mangal Karyalay,
S.S. No. 1408, Kasaba Peth,Pune.

153

M/s. Bhavsagar Nyati Mantal Dharmshala,
619, Ravivar Peth,Pune

154

M/s. Gayatri Bhavan,
1090-B, Ravivar Peth,Pune.

155

M/s. Maheshwari Sanskrutik Bhavan,
1154/55, Kapadganj Ravivar Peth,
Pune.

156

M/s. Agrasen Bhavan,
1088, Ravivar Peth, Pune.

157

M/s. Visa Nagar Vani Panch Vaishan Samaj Trust,
183, Ravivar Peth,Pune.

158

M/s. A. V. Banquet Hall,
S. No. 79, Gurukrupa Appartment, Kadar Bhai Chowk Javal,
Rasta Peth, Pune

159

M/s. Najushree Jain Samaj Bhavan,
Jani Mandir Road, Ladakat Petrol Pump,Timbar Market, Swarget, Pune.

160

M/s. Udyan Karyalay,
1712/1B, Sadashiv Peth,Pune

161

M/s. Vishnu Prasad,
918, Sadashiv Peth,Pune.

162

M/s. Swastishree Sabhagruh,

1363, Bajirao Road, Sadashiv Peth, Pune.
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163

M/s. Prashant Sabhagruh,
Plot No. 22-23, Lokmany Nagar,
Navi Peth, Pune.

164

M/s. Nyanal Mangal Karyalay,
11 LBS Road, Rambag Colony,
Pune

165

M/s. Bramhan Mangal Karyalay,
1003, Peru Get, Pune

166

M/s. Fadake Sabhagruh,
42, Vijayanagar Colony,Pune.

167

M/s. Laxman Bhuvan Mangal Karyala,
699, Sadashiv Peth,Pune

168

M/s. Vishnukrupa Hall,
259, Shanivar Peth,Pune.

169

M/s. Govardhan Mangal Karyalay,
325, Shanivar Peth, Pune.

170

M/s. Gokul Hall (Rasoi Dining Hall)
324, Shanivar Peth,Pune.

171

M/s. Lokmanya Sabhagruh,
568, Shanivar Peth,Pune.

172

M/s. Apurvai Hall,
321/8B, Narayan Peth,Pune.

173

M/s. Nighojkar Mangal Karyalay,
151, Narayan Peth,Pune.

174

M/s. Dyaneshwar Mangal Karyanal,
1435, Mandai, Shukravar Peth,
Pune-411 002.

175

M/s. Jayashree Hall,
1067, Subhash Nagar,
Haribag Chowk, Pune.

176

M/s. Varadshree Sabhagruh,
Natubag Chowk, Bajiraon Road,
Shukravar Peth, Pune.

177

M/s. Lad Suvrankar Mangal Karyalay,
Chatrapati Shivaji Maharaj Mandai,
Shukravar Peth, Pune.

178

M/s. Bikardar Hall,
G. V. 65+9, J. F. Opp. Parshwnath Jain Temple,Shukravar Peth, Pune.

179

M/s. Shree Jeeveshwar Sabhagruh,
638, Shukravar Peth,Pune.

180

M/s. Surushree Sabhagruh,
727, Ganesh Road, Cosmos Bank,
Budhavar Peth, Pune.

181

M/s. Kulvant Vanee, Dharmshala Trust,
Mangalya Mangal Karyalay,
1094, Dagadushet Javal, Halvai Datt Mandir,Pune
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MAHARASHTRA POLLUTION CONTROL BOARD
GIONAL OFFICE - PUNE

Phone No. 9423632901/942274290; — Jog Centre, 3 Floor,
FaxNo.  020-2581170] BT T T Wakdewadi,
€-mail : Topune@mpcb.gov.in » =_—— Old-Pune Mumbai Road,

-y Pune- 411003

visit us : WwWw.mpcb.gov.in
"Your Service is our Duey*

MPCB/ROP/Proposed Directions/240328-1"719-01 51 Date: 28/03/2024
To,
M/s.Amber Mangal Karyalaya

Mrityajay Mandir, Karve Road Kothrud
Pune-38.

Sub: Proposed Directions under section 33 A of Water (Prevention & Control of
Pollution) Act, 19

74 and under section 31A of Air (Prevention & Control of
Poliution) Act, 1981.

Ref: 1) The Central Pollution Control Board has issued guidelineslmechanism for

Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled as
Westend Green Farms Society Vs Union of India.

2) The Maharashtra Pollution Controj Board has issued Circular vide letter
no. 210304-FT S-0198, Dtd. 04/03/2021regarding the Guidelines for

3) Public Notice issued by the Maharashtra Pollution Controf Board in Daily
Print Media i.e. Newspaper Dainik Loksatta Dtd. 29/07/2017 regarding all
units necessary follow environmental norms to obtain consent to operate
from MPCB.

4) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. News Papers (a) The Indian Express, Maharashtra

5) Office Note submitted by the Sub Regional Officer, MPCB, Pune-i to

Initiate legal action against the unconsented establishment /units Nlawns
/marriage halls/clubs, etc,

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to
Operate from the Maharashtra Pollution Control Board under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution)
Act, 1981 & Authorization under the provisions of the Hazardous and Other Wastes (Management
and Trans-boundary Movement) Rules, 2016, Itis also obligatory on your part to provide adequate
pollution contro} devices.

AND WHEREAS, the Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at Individual Establishments and the
Area/ Cluster of Restaurants/ Hotels/ Motels/Banquets etc in Hon'ble NGT 0.A.No. 400/2017 titled
as Westend Green Farms Society Vs Union of India,
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AND WHEREAS, The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021 regarding the guidelines for control of pollution in
restaurants/hotels/motels/banquets etc along with consent management system.

AND WHEREAS, The Maharashtra Poliution Control Board has issued Public Notice in
Dainik Loksatta dtd 29/07/2017 regarding compliance of the order passed by Hon’ble NGT vide
order dtd 03/07/2017 that all the Marriage Halls/Lawns are directions to apply for consent under
the provisions of the Water (Prevention & Control of Poliution) Act, 1974, the Air (Prevention &

Control of Pollution) Act, 1981.

AND WHEREAS, The Maharashtra Poliution Control Board has issued Public Notice in
Daily News Papers/Print Media i.e. (a) The Indian Express, Maharashtra Times, Times of India on
27/02/2024 regarding all Establishments and Marriage Halls/Lawns/Club Houses and the area
Icluster of Restaurants/Hotels/Motels/Banquets shall provide the facilities for control of air, water,
noise Pollution and solid waste management and also obtain the Consent to Establish/Operate
under the Air and Water Acts Provision and comply with the environmental mechanism / guidelines
framed by CPCB.

AND WHEREAS it has been observed / noted that, you are operating your establishment
/carryout activities without obtaining consent from the Maharashtra Pollution Control Board and
failed to provide adequate air, water, noise pollution control devices/systems with the solid waste
management as per the Mechanism/ Guidelines framed by the Central Pollution Control Board
thereby discharging untreated effluent and air emissions into the environment thereby may causing
water and air pollution to the surrounding area.

NOW THEREFORE, in view of the above non-compliance, you are hereby directed to show
cause as to:

a) Why your establishment / commercial activities shall not be closed down forthwith?
b) Why the competent authorities shall not be directed to disconnect water / electricity supply
to your establishment/units?

You are hereby given an opportunity to respond within 07 days from issuance of these
directions, failing which, Maharashtra Pollution Control Board will initiate legal action against your
establishment/ unit without giving any further notice in accordance with the provisions of the Water
(prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981,

which please note.

For and on behalf of
Maharashtra Pollution Control Board

(Ravindra Andhale)
Regional Officer, MPCB, Pune

Copy submitted for information to:
- Hon’ble The Member Secretary, MPCB, Mumbai

Copy fw.cs.to:
1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai.

Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-l :- He is directed to serve the
directions to the addressee and take follow up and ensure the compliance of the aforesaid

directions within time.
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Annexure I
MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE - PUNE

Phone No. 9423632901/9422742901 — Jog Centre, 3 Floor,

Fax No. 020-25811701 TATARASHTRA Wakdewadi,

e-mail : ropune@mpcb.gov.in - Old-Pune Mumbai Road,

visit us : www.mpcb.gov.in - Pune- 411003

-
"Your Service is our Duty”

MPCB/ROP/Proposed Directions/240425-FTS-0245/01 Date: 25/04/2024
To,

List enclosed

Sub: Proposed Directions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974 and under section 31A of Air (Prevention & Control of
Pollution) Act, 1981.

Ref: 1) The Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at
Individual Establishments and the Area/ Cluster of Restaurants/ Hotels/
Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled as
Westend Green Farms Society Vs Union of India.

2) The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021regarding the Guidelines for
control of pollution in restaurants/hotels/motels/banquets etc along with
consent management system.

3) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. Newspaper Dainik Loksatta Dtd. 29/07/2017 regarding all
units necessary follow environmental norms to obtain consent to operate
from MPCB.

4) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. News Papers (a) The Indian Express, Maharashtra
Times, Times of India on 27/02/2024 regarding all units necessary to

provide facilities for control of air, water, noise pollution and solid waste
management and follow environmental mechanism/guidelines framed
by CPCB.

5) Office Note submitted by the Sub Regional Officer, MPCB, Pune-I to
initiate legal action against the unconsented establishment /units /lawns
/marriage halls/clubs, etc.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to
Operate from the Maharashtra Pollution Control Board under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution)
Act, 1981 & Authorization under the provisions of the Hazardous and Other Wastes (Management
and Trans-boundary Movement) Rules, 2016. Itis also obligatory on your part to provide adequate
pollution control devices. :

AND WHEREAS, the Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at Individual Establishments and the
Area/ Cluster of Restaurants/ Hotels/ Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled
as Westend Green Farms Society Vs Union of India.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021 regarding the guidelines for control of pollution in
restaurants/hotels/motels/banquets etc along with consent management system.

Page 1 of 3
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AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Dainik Loksatta dtd 29/07/2017 regarding compliance of the order passed by Hon'ble NGT vide
order dtd 03/07/2017 that all the Marriage Halls/Lawns are directions to apply for consent under
the provisions of the Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention &
Control of Pollution) Act, 1981.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Daily News Papers/Print Media i.e. (a) The Indian Express, Maharashtra Times, Times of India on
27/02/2024 regarding all Establishments and Marriage Halls/Lawns/Club Houses and the area
Icluster of Restaurants/Hotels/Motels/Banquets shall provide the facilities for control of air, water,
noise pollution and solid waste management and also obtain the Consent to Establish/Operate
under the Air and Water Acts Provision and comply with the environmental mechanism / guidelines
framed by CPCB.

AND WHEREAS it has been observed / noted that, you are operating your establishment
/carryout activities without obtaining consent from the Maharashtra Pollution Control Board and
failed to provide adequate air, water, noise pollution control devices/systems with the solid waste
management as per the Mechanism/ Guidelines framed by the Central Pollution Control Board
thereby discharging untreated effluent and air emissions into the environment thereby may causing
water and air pollution to the surrounding area.

NOW THEREFORE, in view of the above non-compliance, you are hereby directed to show
cause as to:

a) Why your establishment / commercial activities shall not be closed down forthwith?
b) Why the competent authorities shall not be directed to disconnect water / electricity supply
to your establishment/units?

You are hereby given an opportunity to respond within 07 days from issuance of these
directions, failing which, Maharashtra Pollution Control Board will initiate legal action against your
establishment/ unit without giving any further notice in accordance with the provisions of the Water
(prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981,
which please note.

For and on behalf of
Maharashtra Pollution Control Board

(Ravindra Andhale)
Regional Officer, MPCB, Pune

Copy submitted for information to:
- Hon’ble The Member Secretary, MPCB, Mumbai

Copy fw.cs.to :
1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai.

Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-l :- He is directed to serve the
directions to the addressee and take follow up and ensure the compliance of the aforesaid
directions within time.
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M/s.Choice Banquets, Karishma Chowk, Karve Rd,
behind Mc Donalds,
Jhala Co-Op Housing Society, Kothrud Pune-

M/s.Sharao Lawns, Plot No. 119, 120, Way To
Tulja Bhavani Temple, Near Tulja Bhawani
Temple MIT, Rambaug Colony, Kothrud, Pune-

M/s.Garden Court Restaurant, 76, NDARd,
Bhusari Colony, Bavdhan, Pune.

M/s.Shailesh Banquet Hall, FRWG+GG6, Samarth
Rd, Shailesh Society,
Ganesh Nagar, Karve Nagar, Pune

M/s.Manas Sabhagruha, Plot No.2 Jeevanchhaya
Soc, Paud Rd,
Opposite Bedekar Ganapati Mandir, LIC Colony,

M/s.Zaika Lawns, Off, Vishwashanti Marg,
Rambaug Colony,
Kothrud, Pune-411038.

M/s.Sutar Hall, GR95+G6H, Silver Crest Hill Town
Rd,Sutardada Nagar, Kothrud, Pune.

M/s.Harshal Banquets,Opposite Mc Donald’s 153,
Karve Rd, Kothrud
Pune-411038.

M/s.Vrindavan Multi-facility Banquet Hall,Paud
Rd, Opp. Jehangir Hospital Sankalp Society,
Kothrud Pune.

10

M/s.Utsav Sabhagrubh
Sr.No. 89/90, Ramchandra Mane Rd, Anant Kurpa
Society, Lokmanya Colony,

11

M/s.Siddharth Palace,12/3, Late GA Kulkarni Path,
Near Siddharth tower,
Behind City Pride Theatre, Paschimanagri

12

M/s.Orchid Banquet Hall,Warje Jakat Naka, Karve
Nagar,
Pune.

13

M/s.Tridal Hall,Kothrud Pune-411038.

14

M/s. Gandhi Lawns,39, Gulawani Maharaj Road,
Bharatkunj
1 Erandwane, Pune-411038.

15

M/s. Harshal Banquets,Opposite Mc Donald’s 153
Karve Rd,
Kothrud, Pune-411038.
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16

M/s.Vrindavan Multi-facility Banquet Hall,Padu
Rd, Opp. Jehangir Hospital,
Sankalp Society, Kothurd, Pune-411038.

17

M/s.Utsav Sabhagruha,S.No. 89/90, Ramchandra
Mane Rd,Anant

Kurpa Society, Lokmanya Colony Kothurd, Pune-

18

M/s.Prashant Banquet Hall,Mayur Colony Rd,
Prashant Society,
Mayur Colony, Kothurd, Pune-411038.

19

M/s.Shiv Chaitanya Banquet,Paud Rd, Rambaug
Colony, Kothurdm Pune-411038.

20

M/s.Ameya Hall,GR55+GMM, Shripati Sutar Path,
Paud Rd,
Shivthirth Nagar, Kothurd, Pune-411038.

21

M/s.Yogi Holiday Resort Pvt Ltd.,76/2, NDA Rd,
Chandani Chowk,Kothurd, Pune-411029.

22

M/s.OSHO International Mediation Resort,17, 1st
Ln, Koregaon Park, Pune-411001.

23

M/s.Oakwood Residence,1C, Naylor Road, Off
Mangaldas Rd,
Pune-411001.

24

M/s.Chandani Lawn,NDA Rd Kothrud Bhusari
Colony,
Chandani Chowk, Pune.

25

M/s.Royal Court NDA Road,GQ3Q+M94, NDA
Pashan Rd,
Bhusari Colony Kothrud Pune.

26

M/s.Punyaee Sabhagrubha,127/1A, Paud Rd,
Mahaganesh Colony,
Kothrud, Pune-411038.

27

M/s.Shiv Samartha Hall & Lawns,Paud Rd, Near
Tulja Bhavani Mata Mandir
Rambaug Colony Kothrud Pune.

28

M/s.Rajlaxmi Sabhagrubha Kaladarshan Hall,Vijay
Commercial Complex, Kumbare Heights,
Near Sangeetkar Shrikant Thakare Rd,

29

M/s.Shrustee Lawns,DP Rd, Vakil Nagar,
Erandwane, Pune.

30

M/s.Conferia Banquet Hall,Riverside D, P, Road,
off Mhatre Bridge, near Karve Road,
Vartak Baug, Erandwane, Pune-411052
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31

M/s.Keshavbaug,DP Rd, United Western Co-
operative Society,
Ganesh Nagar, Karve Nagar, Pune-411037.

32

M/s.Aisshwarya Banquet Hall,12, 2A Dalvi Park,
Near Shiv Shrushti, Katraj-Dehu Road, '
Bypass Highway Amebegaon Budruk Pune-

33

M/s.Royal Park Gardens,Vakil Nagar, Erandwane,
Pune-411052.

34

Kundan Garden Mangal Karyalay,Baner
Telephone Exchange, 2/4B Baner Rd,
Opposite Baner, Baner Pune-411045.

35

Govinda Garden Mangal Karyala ,Ward No.8
Someshwar Corner,
Sr.No. 17 Baner Rd, Someshwarwadi Pune-

36

Hotel Royalty Banquet Hall,CTS No, 114B Prabhat
Rd Pune, Erandawane,
Pune.

37

Indraprastha Hall, Shivajinagar, Pune SB Road,
Yashwant nagar, Shivajinagar, Pune, Maharashtra
411016

38

Showtime Lawns, Mundhwa
Road, Pune c-13, Friends Enclave , Mundhwa
Pune - 411036

39

The President, Erandwane, Pune Hotel President
Pune, 34/11, Erandwane, Behind Kohinoor
Mangal, Karyalaya, Prabhat Road,Pune.

40

Mantraa Banquets, Kothrud, Pune Sai Sayaji
Building, Next to CNG Petrol Pump, Opp. Kothrud
Police

41

Alpa Bachat Sanskrutik
Bhavan, MG Road, Pune HH Prince Aga Khan Rd,
Agarkar

42

Atharva Hall, Deccan
Gymkhana, Pune
1255 Apte Road Deccan Gymkhana

43

Baroque , MG Road, Pune 11 East Street, Camp,
Pune - 41100

44

Bougainvillea, MG Road, Pune East Street, Camp,
Pune - 411001

45

Dadasaheb Darode Hall,
Shivajinagar, Pune Shivajinagar, Pune,
Maharashtra
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46

Divyash Lawns, Bavdhan, Pune Survey no 310,
Mumbai-Bangalore Highway,near DSK toyota,
Bavdhan

47

Dropada Lawns, Hinjewadi, Pune Hinjewadi To
Dange Chowk Road, Sant Tukaram Nagar Wakad
Jakat

48

G L Apte Sabhagruha, Deccan
Gymkhana, Pune 1255/2 Apte Road Deccan
Gymkhana

49

Goyal Garden, Bibwewadi,
Pune Survey No 621, Bibvewadi, Pune 411037

50

Gulmohar Banquet Hall, Sinhagad Road, Pune
Abhiruchi Mall, Narveer Tanaji Malusare Rd,
Narhe, Pune,

51

Jambhulkar Garden,
Wanowrie, Pune Survey No 6/9, Shivarkar Road,
Wanowrie, Pune - 411040

52

Jijai Gardens, Katraj, Pune Sr. No. 15/3, Tapodhan
Road, Warje,Pune- 411058

53

Lotus Banquets, Swargate,
Pune Ratana Chintamani Building, Mukund
Nagar, Pune - 411037

54

Mahalaxmi Lawns, Karve
Nagar, Pune
Sridhar Colony, Karve Nagar, Pune,Maharashtra

55

Paanch Pandav Mangal Karyalay, Shivajinagar,
Pune pramod.ikhe@yahoo.com

56

Raga Lawns, Koregaon Park, Pune 84/36, N Main
Rd, Koregaon Park Annexe, Mundhwa Koregaon
Park

57

Rajyog Hall, Shivajinagar, Pune 11 B, Rajyog,
Wakdewadi, Near Bharat Petrol Pump,Shivaji
Nagar, Pune, Maharashtra 411003

58

Rama Raman Mangal Karyalay, Shivajinagar, Pune
1578/B, Babulal Sheikth Path, Near S T Stand,
Shivaji Nagar, Pune,

59

Ranades Magenta
Suryananda Lawns, Karve Nagar, Pune
rmagenta@yahoo.com

60

Sameer Lawns, Ravet, Pune Ravet, Pimpri-
Chinchwad,
Maharashtra- 412101
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61

Sant Tukaram Garden, Wakad, Pune Hinjewadi To
Dange Chowk Road, Sant Tukaram Nagar Wakad
Jakat

62

Sant Tukaram Mangal Karyalay, Wakad, Pune
Hinjewadi To Dange Chowk Road,
Sant Tukaram Nagar, Wakad, Jakat Naka Wakad,

63

Sheetal Banquet, MG Road,Pune 11 East Street
Virwani Plaza, Camp,Pune - 411001

64

Shinde Lawns, Shivajinagar, Pune 364, Tilak
Sabhagruha, Model Colony, Gokhale Road,
Opposite Cosmos Bank, Model Colony, Pune.

65

Shreeji Banquet & Lawns,Bibwewadi, Pune
Gangadham Kondhawa Road, Market Yard, Pune -
411037

66

Shree Yashraj Garden,
Kondhwa, Pune 626/2, Market Yard, Pune -
411037

67

Siddharth Hall, Erandwane, Pune Major KG Pawar
Rd Khilarewadi, Erandwane Pune, Maharashtra
411004

68

Siddharth Palace, Kothrud, Pune 12/3, Near
Siddharth tower, Behind City Pride Theatre,
Kothrud, Pune, Maharashtra 411038

69

Swapnashilp Hall,
Shivajinagar, Pune
1233, Apte Rd, Shivajinagar, Pune,Maharashtra

70

Swayamvar Mangal Karyalaya, Bibwewadi, Pune
Near City Pride, 695/3/27, Pune Satara Road,
Near Adinath Society,Pune Satara Road, Pune.

71

The Poona Club Ltd, MGRoad, Pune No. 6, Bund
Garden Road, Camp Area, Pune, 411001

72

Vitthal Lawns, Wakad, Pune Bhumkas Dash
Grunge Road, Phase 1, Hinjewadi Rajiv Gandhi
Infotech

73

Vitthal Mangal Karyalay, Wakad, Pune

74

Vrindavan Lawns, Baner,
Pune S.No.107, Opposite Sakal Nagar,
Baner Road, Pune.

75

Yash Lawns, Katraj, Pune Sr.n0.573, Hilltop,
Behind Mahavir Furniture & Electronics,
Bibvewadi
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76

Zambre Palace, Swargate,
Pune 699/A, Zambre Estate, Mukund
Nagar, Pune, Maharashtra 411037

77

Alankaran Lawn, Wanowrie,
Pune Wanowrie, Ramtekdi, Near SRPF,Pune -
411040

78

Ambar Mangal Karyalay,
Kothrud, Pune 2 Mayur Colony Kothrud Pune
411027

79

Aroh Garden Mangal Karyalay,
Katraj, Pune
Sr. no. 35 Katraj - Dehu Road, DattaNagar,

80

Ashwamedha Hall, Karve
Nagar, Pune 18/8 A Karve Road Pune- 411004

81

Bhagwati Palace, Katraj, Pune Shree Jagdamba
Mataji Mandir, Dharmavat Nagar, Wadgaon
Khurd, Dhayari Phata Overpass, Pune.

82

Brahman Mangal Karyalay, Navi Peth, Pune 1003,
Sadashiv Peth, Near Perugate,Sadashiv Peth,
Pune, Maharashtra 411030

83

M/s.Rosewood Banquets
Sunwinds C wing, Service Road, Bengluru-
Highway,

84

M/s.Guimohar Lawns
Pune Solapur Road, Near Kavadi-Path Toll Plaza,
Kadamwak Vasti, Haveli,Pune-412307.

85

M/s.Indraprasth Lawns
Near Grapes Research Centre, 39
Solapur Pune highway, Manjri, Pune-412307.

86

M/s.Muhurt Lawns
Sr.No.126, Oxford Road,
Near Khandoba Temple, Bavdhan, Pune-411021.

87

M/s.Symphony Hall
266, DP Road, Next to Sanjivani Hospital
Gadital, Hadpsar, Pune-411028.

88

M/s. Durvankur Lawns
Lavasa road, Bhugaon, Bavdha, Pune-412115.

89

M/s.Club Nirvana Lounge, Garden & Banquet
Club Nirvana Lounge & Bar Viva inn Building near
CCD,

90

M/s.Mango Tree World
S.No. 262/5, Chandani Chowk, Paud Rd,
Pune-411038.
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91

M/s.Swojus Palace
Beside National Resarch Centre for Grapes,
Pune- Solapur Road, Manjri Farm, Pune-412307.




213 . Annexure |ll

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

Phone No. 9423632901/9422742901 — . Jog Centre, 3" Floor,
Fax No.  020-25811701 SATARATEA Wakdewadi,
e-mail : ropune@mpcb.gov.in —————— Old-Pune Mumbai Road,
visit us ; www.mpcb.gov.in . Pune- 411003
"Your Service is our Duty”
MPCB/ROP/Proposed Directions/240425.-F 7S5-0245/31 Date: 25/04/2024
To,

M/s.Keshavbaug
DP Rd, United Western Co-operative Society,
Ganesh Nagar, Karve Nagar, Pune-411037.

Sub: Proposed Directions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974 and under section 31A of Air (Prevention & Control of
Pollution) Act, 1981.

Ref: 1) The Central Pollution Control Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at
Individual Establishments and the Area/ Cluster of Restaurants/ Hotels/
Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled as
Westend Green Farms Society Vs Union of India.

2) The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021 regarding the Guidelines for
control of pollution in restaurants/hotelslmotels/banquets etc along with
consent management system.

3) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. Newspaper Dainik Loksatta Dtd. 29/07/2017 regarding all
units necessary follow environmental norms to obtain consent to operate
from MPCB. ' o

4) Public Notice issued by the Maharashtra Pollution Control Board in Daily
Print Media i.e. News Papers (a) The Indian Express, Maharashtra
Times, Times of India on 27/02/2024 regarding all units necessary to

provide facilities for control of air, water, noise pollution and solid waste
management and follow environmental mechanism/guidelines framed
by CPCB.

5) Office Note submitted by the Sub Regional Officer, MPCB, Pune-I to
initiate legal action against the unconsented establishment /units /lawns
/marriage halls/clubs, etc.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to
Operate from the Maharashtra Pollution Control Board under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution)
Act, 1981 & Authorization under the provisions of the Hazardous and Other Wastes (Management
and Trans-boundary Movement) Rules, 2016. ltis also obligatory on your part to provide adequate
pollution control devices. ' ‘

AND WHEREAS, the Central Pollution Conitrol Board has issued guidelines/mechanism for
Control of Pollution and Enforcement of Environment Norms at Individual Establishments and the
Area/ Cluster of Restaurants/ Hotels/ Motels/Banquets etc in Hon'ble NGT O.A.No. 400/2017 titled
as Westend Green Farms Society Vs Union of India.
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AND WHEREAS, The Maharashtra Pollution Control Board has issued Circular vide letter
no. 210304-FTS-0198, Dtd. 04/03/2021 regarding the guidelines for control of pollution in
restaurants/hotels/motels/banquets etc along with consent management system.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Dainik Loksatta dtd 29/07/2017 regarding compliance of the order passed by Hon'ble NGT vide
order dtd 03/07/2017 that all the Marriage Halls/Lawns are directions to apply for consent under
the provisions of the Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention &
Control of Pollution) Act, 1881.

AND WHEREAS, The Maharashtra Pollution Control Board has issued Public Notice in
Daily News Papers/Print Media i.e. (a) The Indian Express, Maharashtra Times, Times of india on
27/02/2024 regarding-: all Establishments and Marriage Halls/Lawns/Club Houses and the area
/cluster of Restaurants/Hotels/Motels/Banquets shall provide the facilities for control of air, water,
noise poliution and solid waste management and also obtain the Consent to Establish/Operate
under the Air and Water Acts Provision and comply with the environmental mechanism/ guidelines

framed by CPCB.

AND WHEREAS it has been observed / noted that, you are operating your establishment
Jcarryout activities without obtaining consent from the Maharashtra Pollution Control Board and
failed to provide adequate air, water, noise poliution control devices/systems with the solid waste
management as per the Mechanism/ Guidelines framed by the Central Pollution Control Board
thereby discharging untreated effluent and air emissions into the environment thereby may causing
water and air poliution to the surrounding area.

NOW THEREFORE, in view of the above non-compliance, you are hereby directed to show
cause as to:

a) Why your establishment / commercial activities shall not be closed down forthwith?
b) Why the competent authorities shall not be directed to disconnect water { electricity supply
to your establishment/units?

You are hereby given an opportunity to respond within 07 days from issuance of these
directions, failing which, Maharashtra Pollution Control Board will initiate legal action against your
establishment/ unit without giving any further notice in accordance with the provisions of the Water
(prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981,
which please note.

For and on behalf of
Maharashtra Pollution Control Board

(Ravindra Andhale)
Regional Officer, MPCB, Pune

Copy submitted for information to:
. Hon'ble The Member Secretary, MPCB, Mumbai
Copy fw.cs.to:
1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai.

Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-l :- He is directed to serve the
directions to the addressee and take follow up and ensure the compliance of the aforesaid
directions within time.



